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To,
The Registrar General,
Principal Bench,
Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub.: Regarding Submission of Report dated 23.12.2020 of Hon’ble Oversight
Committee in compliance of the order of Hon’ble NGT passed in OA No.
985/2019, In Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar
Pradesh with OA No. 986/2019 In Re: Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, UP.

Sir,

The Hon’ble Oversight Committee U.P. has directed the Member Secretary,
Uttar Pradesh Pollution Control Board, Lucknow to file the Report dated
23.12.2020 of Oversight Committee, in compliance of order passed by Hon’ble
National Green Tribunal passed in OA No. 985/2019, In Re: Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh with OA No. 986/2019 In Re: Water
Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, UP.

Therefore, the report dated 23.12.2020 of Oversight Committee is attached
herewith for kind perusal.

Yours Sincerely,

B

(Ajay Kumar Sharma)
Chief Environment Officer
Circle-2

Copy: Staff Officer, Chief Secretary, Government of Uttar Pradesh for kind
perusal
/
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UPDATED REPORT OF OVERSIGHT COMMITTEE IN COMPLIANCE OF ORDER OF HON’BLE
NATIONAL GREEN TRIBUNAL PASSED IN O.A. No. 985/2019 IN RE: WATER POLLUTION BY
TANNERIES AT JAIMAU, KANPUR, UTTAR PRADESH WITH O.A. No. 986/2019 IN RE: WATER
POLLUTION AT RANIA, KANPUR DEHAT & RAKHI MANDI, KANPUR NAGAR, UP
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I INTRODUCTION
e The Hon’ble NGT dealing with the matter of O.A. No. 985/2019 with O.A. No.

986/2019 vide order dated 15.11.2019 considered two issues, First issue relates
to scientific disposal of Chromium dumps at Rania, Kanpur Dehat and Rakhi
Mandi, Kanpur Nagar which have been in existence since 1976 and have inter-
alia resulted in contamination of groundwater, depriving the inhabitants éf
access to drinking water. Second issue relates to legality of order dated
08.08.2019 passed by the Principal Secretary, Urban Development, Uttar Pradesh
allowing Jal Nigam, Kanpur permitting discharge of untreated sewage containing
toxic Chromium directly into the River Ganga. Further issue is water pollution by
tanneries discharging untreated industrial effluents containing toxic Chromium
into the irrigation canal through inadequately functioning CETP at Jajmau.
Chromium and its associated risks .

s Chromium lies in group VI-B of the periodic tabie and is an active 3d transition
element existing in various oxidation states (0, 2+, 3+, 4+, 5+ and 6+). Out of
these, Cr (0), Cr (111} and Cr {VI} are the utmost stable and commonly found in the
natural ecosystem.

o Cr (0) is the metallic form, having high fusion point and used for the
manufacturing of steel and other alloys. Cr (V1) in the forms of chromate (Crog™),
dichromate (Cr;O;Zf), and CrO; are considered the most toxic forms of chromium
due to its high oxidiz.ing potential, high solubility, and mobility across the
membranes in living organisms and the environment. Cr {lll} in the forms of
oxides, hydroxides, and sulphates is fess toxic as it is relatively insoluble in water, '
presents lower mobility, and is mainly bound to organic matter in soil and

aquatic environments.



As per the news article published in “The Hindu’ entitled “Nowhere to hide: how
Kanpur's tanneries are struggling to afloat!”, Jajmau is the major cluster of
tanneries in the north-eastern Kanpur. The article also mentioned Kanpur
tanneries are perceived to be the primary source of industrial pollution in the
Ganga.

Chromium toxicity and health hazards

Chromium (V1) is a major ecological and public heqlth concern due to its toxic and
hazardous na‘turg. Exposure to high levels of chromium via inhalation, ingestion,
or dermal contact may cause adverse health effects in which ingestion has been
reported as the main route of exposure to chromium.

Occupational exposure to chromium is common to tannery workers, and it is the

‘leading cause of health problems which they experience. A study conducted by

Rastogi et al. (2008) entitled, “Occupational health risks among the workers
employ’ed in leather tanneries at Kanpur”, reported significant levels of
chromium in urine and blood sampies collected from the exposed groups which
might be attributed to high concentration of environmental chromium at the
workplace

Non-occupational exposure to chromium occurs through ingestion, inhalation
and dermal contact. Ingestion occurs mostlyldue to eating and drinking
chromium-contaminated foods and water, respectively. Foods get contaminated
with chromium, mainly due to bioaccumulation when irrigated with
contaminated water. Subsequently, eating such contaminated food puts the
consumers at a risk of ch.romium poisoning.

Chromium management technologies and alternatives to chrome-based
tanning process

Recycling of spent chromium: This technigque involves reutilisation of spent
chrome salt. After the first tanning, spent chromium salt present in tanning
liquor is not wasted. Instead, it is recycled in the subsequent tanning process
either with the addition of a small quantity of fresh chromium salt to

compensate the deficit or without. Spent chromium can be effectively reused for

L
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tanning without comprom'is.ing the leather quality while bringing economic
benefits to tanners.
One such plant is installed in the premises of tanneries in Tamil Nadu, India. These
tanneries segregate the chrome liquor and collect in a tank for precipitation of the
chrome by adding magnesium oxide solution. The precipitated chrome slurry is
added with sulfuric acid to regenerate chrome and filled in carboys. Thus, the
chrome is recovered and mixed with fresh basic chromium sulphate for re-use in the
tanning process.
Attempts have been made to recover chrome as high-purity chromium from tannery
effluents:

i. A three-step process involving precipitation, extraction, and electro-
deposition has been developed for the récovery of chromium (I} from
tannery efﬂuént.

ii. A solvent extraction technique for recovering chromiunﬁ from spent chrome
liguor has been developed using Cyanex 301-toluene as well as mono (2-
ethythexyl) phosphoric acid—n-hexane systems. '

iii. Recently, an attempt has been made to remove chromium from tannery
effluent using seaweed, Sargassum species, and to reuse the chromium

bearing seaweed in the manufacture of BCS as a reductant.

e Total replacement of chromium salts (Chrome free tanning): Tanning technigues
such as aluminium tanning, vegetable tanning, zirconium tanning, iron tanning,
titanium tanning and aldehyde tanning have been known for mény years as
chrome-free tanning methods designed to.repiace the high poliuting chrome-
tanning technique. Nowadays, combination tanning confer high properties
comparable to the chrome tanning. |

e A study conducted by Musa and Gamelseed et al. (2013) entitled, “Development
of Eco-friendly Combination Tanning System for the Manufacture of Upper
Leather” proposed the use of Garad powder in combination of oxazolidine for
tanning process. They concluded that the leather obtained using garad-
oxazolidine combination shown comparable strength and good organoleptic

properties which éppeafs to be a promising alternative to chrome.
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Recently, a major step forward for environmentally friendly leather tanning is
proposed in Europe. The project TILEATHER ('Ecofriendly Leather Tanned with
Titanium'}'is aimed to develc;p a new chrome-free leather tanning method that
would reduce the potential risk to humans and the environment. In this project,
Titanium will be used as an alternative to chrome. Like chrome, titanium
produces leather that is light and strong, but unlike chrome, it is biocompatible
with human tissues - innocuous, hypoallergenic and biodegradable.

High chromium exhaustion tanning technologies: Conventional chromium
tanning suffers less efficiency chrome uptake that contributes significantly to
water pollution and loss of tanning agent {chromium sulphate). Enhancing
chromium uptake reduces chromium content in the effluent, serves chrome
sulphate that would otherwise be wasted and cuts operational costs of treating
wastewater. Use of auxiliary chemicals with chromium sulphate or other solvents
(except water) in the tanning process might enhance the chromium uptake.
Organic tanning: It has now been possi'ble to avoid completely the use of mineral
tanning salts in the manufacture of soft types of leather including suede
garments. It is also possible to process richly dyed garment suedes based on
vegetable and some organic tanning adjuncts. In these processes, the role and
importance of surface charges assume muf:h significance. The underlying process
chemistry is becoming well understood. These technological options open up
new avenues for eco-friendly tanning methodologies. ‘
Resource recovery from chromium containing wastes:

The tanning and post tanning process involves permanently stabilizing_leather-
making‘proteins against heat, degradation, and thermomechanical stress and
improving the intrinsic properties of leather. in commercial practices, chrome
tanning is the most commonly employed approach, which uses a large quantity
of basic chromium salts that become the source of chromium pollution in this
industry. The technique of secondary recycling poses an option for resource
r.ecovery from chromium containing waste.

Regarding economic benefits, secondary recycling is increasingly focused on

waste treatment. Because chromium is originally the impértant material in most
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industrial production, the reuse of chromium components recycled from

.chromium containing waste is promising. Value-added products such as cements,

abrasives, glass, tiles, bricks, and pigments can be generated by chemical
or/thermal treatment of chromium rich wastes. Besides efficient stabilization of
chromium, the presence of chromium may enhance the properties of the final

product.

ORDERS PASSED BY HON'BLE NGT

Vide order dated 27.09.2019, the Hon’ble Tribunal considered the matter on
receipt of two reports dated 25.09.2019 and 26.09.2019 from Justice Arun
Tandon, former Judge of the Allahabad High Court, who has been appointed as a
head of a Committee to oversee the compliance of the order of this Tribunal for
control of pollution in River Ganga vide order dated 06.08.2018 in O.A No.
200/2014, M.C Mehta v. Union of India.

. As per the Justice Arun Tandon report, during the site visit, the Committee along

with representatives from NMCG, CPCB, UPPCB and UP Jal Nigam noticed that
the water from hand pumps/borewelis was coloured and unfit for drinking. It‘
was also stated that there was no source of potable water and the residents
were required to purchase drinking water. Consumption of water was leading to
diseases to the inhabitants and the animals. The Committee suggested following
measures:

a. “All hand pumps along with tubewells/borewells installed in the area be
sealed and there should be complete prohibition on extraction of
underground water for drinking purposes both at village Khanchandpur,
Kanpur Dehat and Rakhi Mandi, Kanpur Dehat.

b. State Government through its Chief Secretary must be directed to ensure
supply of drinking water through tankers on day to day basis to the residents
of the village Khanchandpur and also to surrounding areas till measures as
below are not taken. '

c. Drinking water Sintex tanks be installed in appropriate number at appropriate
places in village Khanchandpur for providing potable water within a period of
15 days for the use of the residents of the area. These tanks must be .
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connected to a supply pipeline from a source of potable water within another
7 days and till then the tanks be filled everyday with drinking water through
tankers.

d. The materials which had been purchased for the purpose of Maha Kumbh
Mela at Allahabad can be safely used for the above

e. Under the Addendum of DPR has to be made available for the purpose

transhipment of the dump of the chromium by the State Government. o

_ The Hon’ble Tribunal observed that remedial measures suggested by the

Committee were required to be undertaken. Accordingly, the Hon’ble NGT
directed the Chief Secretary, Uttar Pradesh to forth\.:vith ensure steps for supply
of drinking water to the residents in the affected area, apart from taking other
remedial measures in the light of report of Justice Tandon in respect of Rania,
Kanpur Dehat and Rakhi Mandi, Kanpur Nagar, and around the area of
Chromium dumps.

Second report related to water pollution by the tanneries by discharging
untreated industrial effluents containing toxic Chromium into the irrigation canal
through inadeqdately functioning CETP at Jajmau, Kanpur and the permission
granted by the Principal Secretary, Urban Development, UP to Jal Nigam, Kanpur
to discharge sewage containing toxic Chromium directly into the river Ganga.
Accordingly, the Tribunal directed the Chief Secretary, UP to ensure that
untreated sewage s not discharged directly into the river Ganga and atleast
temporary arrangements for disinfection/water treatment was done and
necessary action was initiated against the officer concerned for illegal action of
permitting discharge of untreated sewage and effluents directly into the River
Ganga.

Vide order dated 15.11.2019, the Hon’ble Tribunal noted that Chromium dumps
containing toxic hexavalent Chromium has been in existence since 1976 and
requisite steps have not bgzen taken so far to dispose of the same as per mandate
of law. The industries responsible for generating the said dumps were closed in
the year 2005. The SPCB has assessed liability of EC of Rs. 280.01 crore only on
24.10.2019. There is no explanation why no such step was taken against the said

industries earlier. The Hon’ble Tribunat also considered the report submitted by
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CPCB dated 30.10.2019 which reported that the CPCB in coordination of the
UPPCB carried out resampling of ground water in the affected areas.
7. In view of the above, the Hon'ble Tribunal directed as follows:

i.  The State of UP is held fiabie for failing to take any action for shifting of
Chromium dumps at Rania and Rakhi Mandi which resulted in damage to the
environment and the public health for the period from 1976 till dote. The
amount of compensation in this regard is held to be the amount assessed by
the UPPCB to be recovered from the erring industries. Till such recovery, the
State itself must pay the amount by way of transfer to an ESCROW account.
The amount is to be utilized for restoration of the environment and the public
health in the area in the manner mentioned earlier.

ii. The State of UP must take further steps for 'disposa.f of the hazardous
Chromium dumps as per directions of the Hon’ble Tribunal dated 22.08.20189,
failing which it will be liable to pay compensation.

iii.  State of UP is held liabfe to pay environmental compensation of Rs. 10 crores

' for damage to the environment for permitting discharge of untreated sewage
containing toxic Chromium into river Ganga directly vide its order dated
08.08.2018.

fv.  The State of UP may take steps for supply of potable water to the inhabitants
of the areq. -

v.  The Expert Committee comprising representatives from 5.N. Medical College,
Kanpur, PGI Lucknow, RML Lucknow and a nominee of Secretary, Health,
Ministry of Héa!th, Govf. of India may conduct the health survey within three
manths.

vi. The UPPCB is held liable to pay sum of Rs. 1 crore for ignoring illegal
discharge of sewage and other effluent containing toxic Chromium directly
into river Ganga and taking action after a long time. UP faf Nigam is held
liable to pay sum of Rs. 1 crore for releasing untreated large quantity sewage
containing toxic Chromium in river Ganga.

8. Vide order dated 16.07.2020, the Hon’ble National Green Tribunal reviewed the
report filed by Chief Secretary, UP on 04.02.2020 and 11.06.2020, and CPCB on

14.07.2020. The report of Chief Secretary, UP stated that an action plan has been
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prepared for restoration of the environment and certain steps have been taken
for supply of water to the inhabitants. Further, the report submitted on
11.06.2020 stated that the matter of remediation is at the tender stage. While,
the report of the CPCB was of a general nature.

Further, the Hon’ble Tribunal noted that the chromium dump containing toxic
chemicals has not been shifted to the TSDF as required under the law for which
failure of the State of U.P is continuing inspite of repeated directions snowing
lack of sensitiveness on the part of the concerned officers. Hazard to public
health and environment continues. The process of remediation can only start
only after shifting of the waste to operational TSDF. -

In view of the seriousness of the situation, the Hon’ble Tribunal directed the
Chief Secretéry, UP to ensure prompt action on priority basis in a time bound

manner which may be personally monitored by the Chief Secretary, UP.

MINUTES OF MEETING BY OVERSIGHT COMMITTEE, NGT

This Oversight committee constituted by Hon’bie NGT held a meeting with concerned

administrative officers on 23.10.2020 and 14.12.2020. Various issues as pointed out in

the orders of Hon’ble National Green Tribunal were discussed and status of the action

taken by the concerned authorities was reviewed.

The highlights of the meetings are as follows:

General Manager, UPSIDA informed that the work of shifting of Chromium dump
has not started yet. Tender process was done thrice but could not be finalised as
the fast bid was much higher than the expected amount. Now letters have been
sent to NEERI, IT Kanpur, lIT Roorkee, IIT BHU, and IIT Delhi to provide
consultancy regarding tender conditions and estimations.

it shows that the work of removal of chromium dump is not going to start in the
near future. '

RO, Kanpur informed that 20 MLD CETP is under construction in Jajmau which

will be completed by 31" December 2021.



e The Committee expressed the serious displeasure that UPSIDA is not removing

the Chromium Dump which is adversely affecting the sub soil water and is a big

health hazard despite repeated reminders and specific directions of Hon'ble NGT.

The Committee feels that despite repeated reminders, no concrete actions

regarding shifting of Chromium dumps has taken place.

The detailed Minutes of Meeting is annexed as Annexure-1 and Annexure- Ii.

v, DETAILS OF THE REPORT SUBMITTED BY UPSIDA

e General Manager, UPSIDA informed that the work of shifting of Chromiurﬁ dump

had not started yet. As on 26.08.2020, third tender was considered. Earlier

tender has been floated three times. The details of tenders are as follows:

S. No. Date of | Date of | Period of Sale Date of Opening
invitation publication date

First Tender 14.05.2020 16.05.2020 30.06.2020 01.07.2020

Second tender | 10.07.2020 11.07.2020 27.07.2020 28.07.2020

Third tender 29.07.2020 30.07.2020 17.08.2020 26.08.2020

e In the third round of tendering process opened on 26.08.2020. A single tender

was received from M/s RAMKY with a bid amount of 55.94 crore against the

estimated cost of 34.22 crore. This was the third time when tender had not been

finalised.

e Now a letter has been sent to NEERI, IIT Kanpur, IIT Roorkee, !IT BHU, and IIT

Delhi to provide consuitancy in this regard. Further actions will be taken after the

proposals are received.

‘The detailed report submitted by UPSIDA is attached as Annexure-Ill.

V. COMPLIANCE REPORT SUBMITTED BY UP JAL NIGAM

UP Jal Nigam submitted a compiiance report dated 15.12.2020 mentioning the

following-
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safe water is being provided to the households of Chromium affected areas in
hamlets viz. Chauhanpurva, Palpurva, Yadavpurva through one tubewell and laid
distribution system and old OHT since 15 July 2020.

In Prasiddhipurva hamlet, safe water is being supplied through tube well and laid
distribution system since 12" December 2020. However, underground water in
this hamlet is not chromium affected.

UP Jal Nigam has filed a Civil appeal on 07.08.2020 befare the Hon’ble Supreme
Court against the order of the Hon’ble Tribunal regarding the EC of Rs. 1 Cr
imposed on UP Jal Nigam for releasing large qua_nt'lty of untreated sewage
containing toxic Chromium in river Ganga and Jal Nigam is waiting for the

decision of Hon’ble Supreme Court which is listed on 06.01,2021.

The detailed compliance report submitted by UP Jal Nigam is annexed as Annexure-

V.

i
1.

DETAILS OF REPORT SUBMITTED 8Y HEALTH DEPARTMENT

In compliance of the orders of Hon’ble Tribunal dated 15.11.2019, Chief Medical

Officer, Kanpur Nagar conducted health survey in the areas of Rakhimandi on

25.11.2020, Jajmau on 02.12.2020 and Khanchandrapur village, Sarvankhera,

Rania on 06.08.2020, 19.08.2020, 28.08.2020, 07.09.2020, 26.09.2020,

07.10.2020, 22.10.2020, 31.10.2020, 07.11.2020, 15.11.2020 and 24.11.2020.

A physical verification of the reports of heath survey conducted in Jajmau and

Rakhi Mandi areas located in Kanpur district was carried out by Dr. Yatendra

Kumar Pathak, Joint Director {Health), Directorate of Health Services, UP along

with Dr. Anil Kumar Mishra, Chief Medical Officer, Kanpur Nagar and Dr. Mahesh

Kumar, Additional Chief Medical officer, Kanpur Nagar on 07.12.2020

Further, the report mentioned that no comparative disparity has been found in

the type of disease and number of unhealthy patients found in the health survey

and the type and number of diseases in other areas.

On 13.05.2020, Heath Department submitted a report of health survey

conducted in Rania and Rakhi Mandi. Following were the findings of the report:
There are 100 number of patients of Liver.

There are 180 persons who were suffering from respiratory problems.
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[l There are 162 patients suffering from gastrointestinal tract problem.

V. 64 persons are diabetic
V. 122 persons are having skin related problem,.
VI. There are 27 TB suspected patients.
VIl. 88 persons are suffering from Anaemia.
VIll.  There are 37 Hypertension patients.

IX. There are 5 cancer patients

X. There are 28 children who were suffering from malnutrition

As per the report, majority of patients are suffering from problem related to skin,

gastrointestinal tract and respiratory system followed by some cases of anaemia

and musculoskeletal problem.

On the basis of preliminary assessment of the sites near Chromium dump, the

Expert committee constituted by Principal Secretary, Department of Medical

Health and Family Welfare recommended three level actions for comprehensive

baseline assessment of exposure and for mitigation and prevention of ill effects

due to chromium dump. Recommendations are as follows:

l. Comprehensive assessment of probable source of exposure i.e. chromium

dump.

Il. Ascertainment of health effects on the population due to chromium dump.

lll. Efforts to mitigate, manage and prevention of health effects on the residing

population.

CSIR-IITR assessed the level of Chromium and Mercury in water and soil of Rakhi

Mandi and Rania Kanpur Nagar. The results of analysis of Chromium and Mercury in

water and soil of Rakhi Mandi and Rania, Kanpur Nagar are as follows:

Analysis of Chromium and Mercury in water and soil from Rakhi Mandi, Kanpur Nagar

5. No. Location Chromium* Mercury#
' o 1 (esfL) {ne/L)
Rakhi Mandi-Railway colony, Submersible 1 {water
1 | sample) BDL 0352
Rakhi Mandi-Railway colony,ﬁguAt;mersib]e 2 (water
samptle) - BDL 0'187‘
Hand Pump, Rakhi Mandi {water sample) BDL 0.148
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S. No.

Location

Cr (mg/Kg)

Hg (ng/Kg)

1

Rakhi Mandi-Railway colony, (Soil sample)

69.180

98.000

BDL: Below detection limit
Detection Limit: 0.019 ng/ml for Chromium and 0.100 ng/ml for Mercury

Instrument used for analysis: * iCAP-PQ, LC-ICP-MS (Thermo Scientific)

# DMA-80 (Milestone)

Analysis of Chromium and Mercury in water and soil from Rania, Kanpur Nagar

. Chromium* Mercury#
5. No. Location (ne/L) (p.g/L)y
1 Rania, Submersible water sample {water sampie) 2940.000 0.120
, Rania, Hand Pump water sample (water sample} 12370.000 0.134
5. No. Location Cr(mg/Kg) | He (ug/Ke)
1 Rania, (Khan Chandpur), {Soil sample) 1867.000 9840

BDL: Below detection limit _
Detection Limit: 0.015 ng/ml for Chromium and 0.100 ng/ml for Mercury

Instrument used for analysis: * iCAP-PQ, LC-ICP-MS {Thermo Scientific)

# DMA-80 (Milestone)

The detailed health survey report conducted by Heaith Department is annexed as

Annexure-V and Annexure-VI.

Vil. SUMMARY OF THE COMPLIANCE STATUS
S. Directions issued by | Concerned Compliance status
No. | Hon’ble NGT Department
1. Status of lifting and LUPSIDA Non-complied
remediation of The lifting of Chromium dump has not
Chromium dump at started yet. Letiers have been sent to
Rania, Kanpur Dehat by NEERI, 1IT Kanpur, HT Roorkee, IIT BHU,
the TSDF operators and |IT Delhi. to provide consultancy
regarding tender conditions and
estimations and decision will be taken
once the proposals are received by the
said institutes.
2. Status of ETPs/CETPs | UP Jai Nigam | Partially complied
installation to prevent - A 20 MLD CETP is being constructed in
untreated discharge of Jajmau. The tender processing is done
industrial effluents in and around 10 percent work is

12



river Ganga and its

tributary.

cour-;"\.bleted, and rest is under process.
The construction of CETP will be
completed by 31° December 2021,

Status of health survey Health Partially complied

by the health | Department | Health Department has submitted a

department. detailed survey report undertaken in
Rania and Rakhi Mandi areas. While, no
details are provided in case of Jajmau
area. Health surveys must be conducted
at least twice a month.

Steps taken for the | UPJal Nigam | Complied

supply of potable water Safe water is being provided to all the

to the residents of the four hamlets viz. Chauhanpurva,

affected area. Palpurva, Yadavpurva and
Prasiddhipurva of the Village
Khanchandpur, Rania.

Status of recovery of | UPJal Nigam | Non-complied

EC.: UP Jal Nigam is held UP Jal Nigam has filed a Civil appeal on

liable to pay a sum of Rs. 07-08-2020 before the Hon’ble

1 crore for releasing Supreme Court against the said order of

untreated large guantity the Hon’ble Tribunal and is waiting for

sewage containing toxic the decision of Hon’ble Supreme Court

Chromium in river which is listed on 06.01.2021. However,

Ganga. 1ill date no order has been passed in
favour of UP Jal Nigam.

Status of recovery of EC: UPPCB Non-complied

The UPPCB is held liable
to pay sum of Rs. 1 crore
“for  “ignoring illegal
discharge of sewage and
other effluent containing
toxic Chromium directly
into river Ganga and
taking action after a long
time inspite of earlier
proceedings before this
Tribunal. .

The State of UP has to be
pay compensation to the
extent of Rs. 10 Crores
for vielation of law
affecting the
environment and public
health for illegaily

Till date no EC has been paid by UPPCB.

13




permitting discharge of

sewage and other

effluent containing toxic

Chromium directly into

river Ganga.

Status of recovery of EC UPPCB Partiaily complied

on erring industries. A show-cause notice has been issued for
the recovery of EC of Rs. 280.01 crore
imposed on 6 erring industries. Out of
280.01 crores, 23.44 crore has been
deposited in ESCROW account of DM,
Kanpur Nagar by the Industrial
Development Department. The
remaining EC will be deposited by
UPPCB after the recovery of EC from 6
erring industries. RC has already been
issued against erring industries for the
recovery of EC.

Vill. RECOMMENDATIONS

In view of the above, we recommend as follows:

With regard to the safe disposal of chromium dump at Rania, Kanpur as ordered
by Hon’ble Tribunal in O.A. No. 200/2014 in RE: M.C. Mehta vs Union of India &
Ors., neither a single truck load has been shifted to the nearby operational TSDF
nor the penalty for non-compliance of this order has been paid. The Chief
Secretary, UP may be directed to take concrete actions regarding shifting of
chromium dumps and sort out the matter immediately. He may also fix the
responsibility for inaction. The committee further recommends serious action in
this matter against the concerned officers. Such action may be by giving adverse
entries to them and also to initiate disciplinary proceedings against the officers
concerned.

In regard to the EC imposed on UP Jal Nigam and UPPCB for illegal discharge of
untreated sewage into river Ganga, so far, no amount has been deposited. The
concerned departments UPPCB and UP Jal Nigam may be directed to deposit the

said amount without any further delay. However, the said amount may be
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subjected to the final outcome of the Civil Appeal filed by UP Jal Nigam in the
Hon’ble Apex Court.

EC of Rs. 280.01 Cr has been imposed on 6 erring industries which has not been
recovered so far. The SPCB may be directed to invoke Recovery Certificates (RCs}
and follow up vigorously for recovery of EC from these units. The State
Government has in the meanwhile sanctioned Rs 23.44 Crores from its budgetary
resources. The State Government may also be directed to take stringent measures
in recovery of this amount and use this amount in remediation of the
contaminated areas.

As far as the heath surveys are concerned in the contaminated areas, the Health
Department has submitted a report on 11.12.2020 and 15.05.2020 which are
indicative in nature. Principal Secretary, Directorate of Health, UP may be directed
to conduct a comprehensive study and prepare an action plan so as to ascertain
the exposure and health effects caused due to chromium dump in the nearby
areas, and efforts for mitigation and prevention of its ill-effects at the earliest.

In order to prevent the violations in pollution norms, a 20 MLD CETP is under
construction in Jajmau. UP Jal Nigam may be directed to expedite the construction
of CETP so that it gets completed in time bound manner.

There needs to be 24x7 monitoring of effluent treatment in such clusters. Already
122 tannery units in Kanpur have been closed down for violation of Pollution
norms. The CETPs of such clusters be connected with the Central Control Room at
Lucknow through OCEMS for 24x7 monitoring of environment parameters.
Reverse boring is another important area that needs to be addressed, especially in
environmentally sensitive areas like tannery clusters which are vulnerable to
ground water contamination on the sly. The tendency of some units to discharge
their effluents by boring a hole in the ground, thereby contaminating ground
water needs to be queiled with deterrent punishment. CGWA/SGWA may be
directed to take actions in this regard. The CGWA/SGWA field machinery needs to
be strengthened where the complaints of groundwater contamination are plenty.
" A shallow borewells may be installed around such areas and regular monitoring of

groundwater quality from those borewells may be undertaken so as to have a
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10.

11.

12,

13.

14,

check on contamination levels, Alternately, hydrogeoiogical contamination studies
may also be carried on in such areas.

The Urban Development Department may be directed to identify and mark Buffer
Zone around the Chromiurn dump areas.

To ensure the proper chromium management practices in tannery clusters/units,
the industries may be directed to install chromium recovery plants based on Tamil
Nadu model and implement the recovery ahd reuse techniques. Also, norms

should be very stringent for discharge of untreated sewage into the drains/rivers.

While several alternatives to chrome-based tanning is available, the industries

may be directed to exploit the techniques of chrome-free or blending of chrome

with other minerals for tanning purposes. Moreover, the industries must partner

with research institutes to develop such alternatives.

The use of titanium instead of chromium in tanning process may result into light
and strong leather which is also biocompatible with human tissues as proposed by
project “TILEATHER” in EU. Such researches may also be promoted in India to
develop chrome free leather production.

The strategies of bioremediation using chromium tolerant bacteria and/or
phytoremediation using hyperaccumulating plants may be promoted as post
chromium dump cleaning process to prevent the leaching of contaminant in soil-
and water.

The approaches such as “Microbial-based Phytoremediation” which is based oﬁ
the association of metal tolerant bacteria in rhizosphere of hyperaccumulating
plant may also be undertaken as post chromium treatment in highly contaminated
environment.

Researches may be promoted for alternative use of solid wastes from tannery
industries. Among the main applications of solid tannery wastes, the following
stand out production of adsorbent materials, biodiesel, biogas, biopolymers,
applications in agriculture and other applications involving extraction/recovery of
compounds of industrial/commercial interest, isolation of microorganisms and

production of enzymes and applicatibns in the animal diet.
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15. The approach of secondary recycling may be explored for recovery of resources
and value-added products synthesis from chromium rich wastes such as cements,
abrasives, glass, tiles, bricks, and pigments.

16. In order to prevent the bioaccumulation and biomagnification of chromium or
other metals in the area, Health Department may be directed to carryout soil

metal analysis in the agricultural lands near to the tannery industrial areas.

23-12-2020 23-12-2020
X Anup Chandra Pandey X SVS. Rathore
Dr Anup Chandra Pandey
Member, Oversight Conmittee Justice SVS Rathore
7 Signed by: ANUP CHANDRA PANDEY Signed by: SURENDRA VIKRAM SINGH RATHORE

Dec 23, 2020

Annexures: As above

Please visit our website: oscngt.upsdc.gov.in for more information.
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Meeting No. 67

MINUTES OF MEETING OF NGT OVERSIGHT COVMIMITTEE, U.P. LUCKNOW HELD ON
23.10.2020 IN OA NO. 985/2019 IN RE: WATER POLLUTION BY TANNERIES AT JAIMAU,
KANPUR, UP WITH OA NO. 986/2019 IN RE: WATER POLLUTION AT RANIA, KANPUR
DEHAT & RAKH! MANDI, KANPUR NAGAR, UP [ORGANISED WITH THE HELP OF NIC)

THROUGH VIDEO-CONFERENCING

&Kk

Present: Hon’ble Mr Justice SVS Rathore, Chairman, and
Dr Anup Chandra Pandey, Member.

Other dignitaries present:

Shri Mayur Maheshwari, CEQ, UPSIDA

Shri Sandeep Chandra, UPSIDA

Shri Ashish Tiwari, Member Secretary, UPPCB

Shri Ramesh, JMD, River Pollution Control & tonservation

Shri Pankaj Verma, Additional District Magistrate (Admn), Kanpur Dehat
Shri Sonu Singh, Representative of MoEF&CC

DU W e

Meeting was held as scheduled.

These cases involve two major issues. First issue relates to scientific disposal of
Chromium dumps at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur Nagar which have
been in existence since 1976 and have inter-alia resulted in contamination of ground
water, depriving the inhabitants of access to drinking water. Second issue relates to
legality of order dated 08.08.2019 passed by the Principal Secretary, Urban Development,
Uttar Pradesh allowing Jal Nigarﬁ, Kanpur permitting discharge of untreated sewage
containing toxic Chromium directly into the River Ganga. Further issue is water pollution
by tanneries discharging untreated industrial effluents containing toxic Chromium into

the irrigation canal through inadequately functioning CETP at Jajmau.

Vide order dated 15.11.2019 the status was reviewed and report of CPCB dated

30.10.2019 was considered. It was observed as under:

“It is undisputed that Chromium dumps containing toxic hexavalent
Chromium (as mentioned in the report of the CPCB quoted above) has been
in existence since 1976 and requisite steps have not been taken so far to

\?



dispose of the same as per mandate of law. Chromium is considered to be an
environmentally hazardous element and classified as class-A human
carcinogen. 1 Hexavalent Chromium Cr (V1) is toxic and the World Health
Organization (WHOQ} has classified it as carcinogenic and can cause stomach
ulcers and cancers and severe damage to kidneys and liver.2 The industries
responsible for generating the said dumps were closed in the year 2005. The
SPCB has assessed liability of environmental compensation of Rs. 280.01
crore only on 24.10.2019. There is no explandtion why no such step was
taken against the said industries earlier. We may note that this Tribunal has
been issuing directions for shifting of the Chromium dumps but the State of
UP has failed to do so. The direction of this Tribunal has already been quoted
above from the order dated 22.08.2019 (para 24). Such directions were also
issued earlier vide order dated 13.07.2017".

Taking into account the above mentioned situation, the Tribunal stated that
it was clear that there is failure on the part of State of UP and its authorities
in disposal of the Chromium dumps which is hazardous to the public health
and the environment. The proposal mentioned in the report of the Chief
Secretary, UP was for in-situ remediation though earlier stand of the State of
UP was to shift the Chromium waste to the Treatment Storage and Disposal
Facility (TSDF) for hazardous waste. Several directions have been passed in
this case on subsequent dates of hearing.

Vide order dated 16.07.2020, the Tribunal gave the following directions after
considering the report filed on 04.02.2020 on behalf of the Chief Secretary,
U.P followed by a further report dated 11.06.2020 and CPCB’s report dated
14.07.2020:

“i.  The State of UP is held liable for failing to take any action for shifting of
Chromium dumps at Rania and Rakhi Mandi which resulted in damage
to the environment and the public health for the period from 1976 till
date. The amount of compensation in this regard is held to be the
amount assessed by the UPPCB to be recovered from the erring
industries. Till such recovery, the State itself must pay the amount by
way of transfer to an ESCROW account. The amount is to be utilized for
restoration of the environment and the public health in the area in the
manner mentioned earlier. The State of UP is at liberty to recover the
amount from the erring industries or erring .officers as already
mentioned in para 13 above.

ii. The State of UP must take further steps for disposal of the hazardous
Chromium dumps as per directions of this Tribunal dated 22.08.2019

\9



iii.

iv.

vi.

guoted above, failing which it will be liable to pay compensation as
mentioned in the said order.

State of UP is held liable to pay environmental compensation of Rs. 10
crores for damage to the environment for permitting discharge of
untreated sewage containing toxic Chromium into river Ganga directly
vide its order dated 08.08.2019. The State of UP is at liberty to recover
the amount from the erring officers apart from taking action against
the persons responsible in the manner. The UPPCB is held liable to pay
sum of Rs. 1 crore for ignoring illegal discharge of sewage and other
effluent containing toxic Chromium directly into river Ganga and taking
action after a long time in spite of earlier proceedings before this
Tribunal. UP Jal Nigam is held liable to pay sum of Rs. 1 crore for
releasing untreated large quantity sewage containing toxic Chromium
in river Ganga. These amounts may be deposited with the CPCB within
one month which may be overseen by the Chief Secretary, UP. UPPCB is
at liberty to recover the amount from the erring industries.

The State of UP may take steps for supply of potable water to the
inhabitants of the area and other steps as already mentioned in paras
13 to 15 above.

The Expert Committee in terms of para 13 above may conduct the
health survey within three months.

CPCB may issue approprigte directions to ensure that no authority
allows discharge of polluted sewage or polluted effluents directly into a
water channel or stream in violation of law even in monsoon and also

" the standards for faecal coliform are duly maintained.”

The Oversight Committee reviewed the compliance of directions passed by

Hon'ble NGT in the aforesaid cases i.e. OA No. 985/2019 with OA No. 986/2019. The

minutes of meeting are presented below:

S.No. Issue/Directions by Hon’ble NGT Current Status and Decision
taken by Committee
1. Removal of Chromium dump at Rania Official  from  UPSIDA

informed that last tender
was received on 26 August,
2020. Single hid was
received one more time so
this information was passed
to State Level Committee




‘)

i

and Secretary, Environment
for necessary guidance.
However, no reply has been
received: from them f{ill
date. The Oversight
Committee felt that it was
for the State Govt to sort
out these modalities. The
Committee expressed its
displeasure that the State
Govt is not removing the
Chromium Dump which is
affecting the sub soil water
and is a big health hazard
despite repeated reminders.
The Committee directed
that any further delay may
result in stern action by
Hon’ble NGT.

EC from 6 identified industrial units

Rs.23.44 crore deposited by
Industrial Development
Dept in DM, Kanpur
ESCROW A/C. |Industries
went to NGT and
represented themselves
stating that this EC should
not be imposed. NGT
directed them to put up
their problem in front of
UPPCB. UPPCB reconfirmed
that the 6 industries need to
pay the amount vide letter
dated 28.05.2020. 15 days’
time was given to them for
depositing the amount
failing  which  Recovery
certificate has been issued
to them. Assets of three (3)
companies  have  been
attached and would be up
for ~auction while similar
action has to be taken
regarding other industrial
units. ADM Kanpur Dehat
assured that the District
Administration would




._'4

initiate recovery
proceedings on priority.

3. Prablem of drinking water

Water provided by
Overhead tank from luly,
2020 in three out of 4
hamlets viz Chauhanpurwa,
Balpurwa, Yadavpurwa and
Prasidhhipurwa. The
_problem of chromium does
not exist in Prasadhhipurwa
but since it is part of
project, water supply would
be ensured by Dec,2020.

23-10-2020

X Anup Chandra Pandey

23-10-2020

X SVS Rathore

Dr Anup Chandra Pandey
Member, Oversight Committee
Signed by: ANUP CHANDRA PANDEY

Oct 23, 2020

Justice SVS Rathore
Chairman, Oversight Cormittee
Signeqa by: SURENDRA VIKRAM SINGH RATHORE

Please visit our website: oscngt.upsdc.gov.in for more information.
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Meeting No. 76

MINUTES OF MEETING OF THE OVERSIGHT COMMITTEE, NGT UP LUCKNOW,
HELD ON 14.12.2020 AT 11:00 A.M IN OA NO. 985/2019 IN RE: WATER POLLUTION BY
TANNERIES AT JAJMAU, KANPUR WITH OA NO. 986/2019 IN RE: WATER POLLUTION IN

RANIA, KANPUR DEHAT & RAKHI MANDI, KANPUR NAGAR ORGANIZED
THROUGH VIDEO-CONFERENCING

% Kk

Present: Hon’ble Mr. Justice S,V.S Rathore, Chairman
Hon’ble Dr Anup Chandra Pandey, Member

Cther dignitaries present:

Shri Ashish Tiwari, Member Secretary, UPPCB
Shri Sandeep Chandra, UPSIDA
Shri §. R. Sachan, UPSIDA

Dr. D. K. Soni, Additional Director, CPCB, Lucknow
Shri Ajay Sharma, CEO, UPPCB, Lucknow

Shri Vivek Roy, CEQ, UPPCB, Lucknow

Shri Anil Mathur, Regional Officer, UPPCB, Kanpur Nagar

Non kW e

Meeting was held as scheduied.

These cases involve two major issues. First issue relates to scientific disposal of
Chromium dumps at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur Nagar which have been in
existence since 1976 and have inter-alia resulted in contamination of ground water, depriving
the inhabitants of access to drinking water. Second issue relates to legality of order dated
08.08.2019 passed by the Principal Secretary, Urban Development, Uttar Pradesh allowing Jal
Nigam, Kanpur permitting discharge of untreated sewage containing toxic Chromium directly
into the River Ganga. Further issue is water pollution by tanneries discharging untreated
industrial effluents containing toxic Chromium into the irrigation canai through inadequately

functioning CETP at Jajmau.



94

Vide order dated 16.07.2020, the Hon’ble Tribunal considered the report filed on
04.02.2020 on behalf of the Chief Secretary, U.P followed by a further report dated 11.06.2020 and
CPCB’s report dated 14.07.2020 and gave the following directions:

“i. The State of UP is held liable for failing to take any action for shifting of Chromium
dumps at Rania and Raokhi Mandi which resulted in damoge to the environment and
the public health for the period from 1976 till date. The amount of campensation in
this regard is held to be the amount assessed by the UPPCB to be recovered from the
erring industries. Till such recovery, the State itself must pay the amount by way of
transfer to an ESCROW account. The amount is to be utilized for restoration of the
environment and the public health in the area in the manner mentioned earlier. The
State of UP is at liberty to recover the amount from the erring industries or erring
officers as already mentioned in para 13 above.

ii. The State of UP must take further steps for disposal of the hazardous Chromium
dumps as per the directions of this Tribunal dated 22.08.2019 quoted above, failing
which it will be liable to pay compensation as mentioned in the said order

iii. State of UP is held liable to pay environmental compensation of Rs. 10 crores for
darnage to the environment for permitting discharge of untreated sewage containing
toxic Chromium into river Ganga directly vide its order dated 08. 08.2019. The State of
UP is at fiberty to recover the amount from the erring officers apart from taking action
against the persons responsible in the manner. The UPPCB is held liable to pay sum of
Rs. 1 crore for ignoring illegal discharge of sewage and other efffuent containing toxic
Chromium directly into river Ganga and taking action after a long time in spite of
earlier proceedings before this Tribunal. UP Jal Nigam is held liable to pay sum of Rs. 1
crore for releasing untreated large quantity sewage containing toxic Chromium in river
Ganga. These amounts may be deposited with the CPCB within one month which may
be overseen by the Chief Secretary, UP. UPPCB is at liberty to recover the amount from
the erring industries.

iv. The State of UP may take steps for supply of potable water to the inhabitants of the
area and other steps as already mentioned in paras 13 to 15 above. ‘

v. The Expert Committee in terms of para 13 above may conduct the health survey
within three months.

vi. CPCB may issue appropriate directions to ensure that no authority allows discharge
of polluted sewage or poliuted effluents directly into a water channel or stream in



violation of law even in monsoon and also the standards for faecal coliform are duly

maintained.”

The Oversight Committee reviewed the compliance of directions passed by Hon'ble NGT in

the aforesaid cases i.e. OA No. 985/2019 with OA No. 986/2019. The minutes of meeting are

presented below:

S. No. | Directions issued by Hon’ble NGT

Decision taken by the Committee

1. Hon’ble NGT directed lifting and
remediation of Chromium dump at
Rania, Kanpur Dehat by the TSDF
operators

General Manager, UPSIDA informed that the
work of shifting of Chromium dump has not
started yet. The tender has been floated three
times. As on 26.08.2020, the tender was
opened for the third time for which a single
bid was received from M/s RAMKY with a bid
amount of 55.94 crore against the estimated
cost of 34.22 crore. This was the third time
when tender had not been finalised.

Mr. Sandeep Chandra, GM further informed
that letters have been sent to NEERI, HT
Kanpur, IIT Roorkee, |IT BHU, and IIT Delhi to
provide  consultancy regarding tender
conditions and estimations. He expects that
the proposals shall be received —by 16-12-2020
and after approval by the State Level
Committee further action shall be taken.
However, he avoided to say as to when the
work of removal of dump shall start.

The Committee expressed its displeasure that
UPSIDA is not removing the Chromium Dump
which is affecting the sub soil water and is a
big health hazard despite repeated reminders
and specific directions of Hon’ble NGT.

The Committee feels that despite repeated
reminders, no concrete actions regarding
shifting of Chromium dumps has taken place.
Chief Secretary should sort out the matter




immediately and also may fix the
responsibility for inaction.

2, Hon’ble NGT had directed the State
to install ETPs/CETPs and ensure
their proper function to prevent
untreated discharge of industrial
effluents in river Ganga and its
tributary.

RO, Kanpur informed that 20 MLD CETP is
being constructed in Jajmau. The tender
processing is done and around 10 percent
work is completed, and rest is under process.
The construction of CETP will be completed by
31% December 2021. |

26

Note: Keeping in view that the officers of medical department are extremely busy in

fighting with COVID-19, hence the Committee avoided to call them in the meeting to enquire

about the status of medical camps in the affected areas. We have asked the authorities to

furnish report containing relevant information in writing. Said report has been received and

shall be included in the report to be submitted to Hon’ble NGT by the Oversight Commiittee.

14-12-2020

X Anup Chandra Pandey

14-12-2020

X SVS Rathore

Dr Anup Chandra Pandey
Member, Oversight Commitiee
Signed by: ANUP CHANDRA PANDEY

Dec 14, 2020

Justice SVS Rathore
Chairman, Oversight Committee
Signed by: SURENDRA VIKRAM SINGH RATHORE

Please visit our wehsite: oscngt.upsdc.gov.in for more information.
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Kanpur Dehat

No. | No. of | No. of | No. of | No. of | Totai | No.of | No. of | No. of | No. of | No. of [ No. of | No. of No. of | No. of | No. of | No. of | N¢

PHCIUPHC of Para | Male [Female| Chiid | No. of Patient| Patient | Patient | Patient Patient | Patient | Patient | Patient Patient| Patient | Patient | P¥

S.no District Name N Doct | Medica] Patient | Patient Patient| Patient {Liver) | (Respir|{Gastro (Diabet| (Skin) | (7B {Anemi|{Hypert} {Cance |Referre {MalNu| (O

ame ors | I Staff s s s s atory) ) es} Suspec| a) ension} r d trition | Dis

Registe|Registe|Registe ted) Chiid) 4

02-62-2020 Kanpur Dehat | Sarawankheda 3 3 25 15 18 58 0 0 ¢ ] a a 0 0 o 1 t]

09-02-2020 Kanpur Dehat | Sarawankheda 3 3 52 64 22 138 7 16 12 2 8 1 6 1 1 10 2 g
16-02-2020 Kanpur Dehat | Sarawankheda 3 4 51 54 19 124 0 6 15 5 20 0 6 1 0 9 2 5
23-02-2020 Kanpur Dehat | Sarawankheda 4 13 71 81 25 177 10 30 30 20 4 2 15 20 0 8 2 4
01-03-2920 Kanpur Dehat Sarawankheda 3 10 52 43 22 122 6 3 4 4 11 2 6 2 0 9 2 7
08-03-2020 Kanpur Dehat | Sarawankheda 3 12 54 52 22 128 8 4 10 2 8 4 10 2 0 13 3 5.
15-03-2020 Kanpur Dehat | Sarawankheda 3 16 58 42 28 126 8 18 4 6 18 6 4 o 0 7 3 4!
Total 22 61 363 356 154 873 37 B2 75 39 69 15 47 28 1 57 14 33




Kanpur Dehat

PHC/U No. of No. of | No. of | No. of | No. of | Total | No. of | No. of | No. of | No. of | No.of | No. of | No. of | No. of | No. of | No. of | No. of No. of
PHC Doctors Para Maie |Female| Child | No. of {Patient | Patient | Patient Patient | Patient | Patient | Patient | Patient | Patient | Patient | Patient| Patient
S.no District Name | N@me Medica | Patient | Patient | Patient | Patient {Liver} [{Respir[(Gastro|(Diabet| (Skin} (TB |({Anemi|(Hypert|(Cance |Referre | {MaiNu {Other, .
| Staff 5 s s s atory) ) es} Suspec| a} |ension)| 1) d trition | Disease)
Regist | Regist | Regist ted) Child)
ered ered arey
02-02-2020 Kanpur Dehat | Rania 3 3 40 81 18 139 0 0 0 0 s} 1] 1] 0 0 1 0 0 -
08-02-2020 Kanpur Behat { Rania 3 3 62 41 12 115 12 6 4 1 6 2 6 1 0 4 2 64
16-02-2020 Kangur Dehat | Rania 2 8 54 37 23 114 1] 8 18 2 32 0 1 1 0 8 1 47
23-02-2020 Kanpur Dehat | Rania 3 17 ra| 153 21 245 18 26 32 12 71 3 6 0 4 11 2 63
091-03-2020 Kanpur Dehat | Rania 3 16 66 180 18 234 8 22 11 2 16 2 9 5 Q 19 1 139
08-03-2020 Kanpur Dehat | Rania 2 17 68 96 3B 202 16 24 14 4 18 2 11 0 k 0 13 4 104
-
15-03-2020 Kanpur Dehat | Ranija 2 21 72 84 42 198 11 14 8 4 10 3 8 4 0 11 4 116
Total 18 83 433 642 172 1247 B3 98 87 25 153 12 41 11 4 67 14 533
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Kanpur Naagr

.

PHCIUPHC Name No.of | No.of | No.of | No.of | No.of [Total No.] No.of | No.of | No.of | No.of | No.of | No.of | No.of | No.of | No.of | No.of | No.of | No.:

Doctors | Para Male | Female ; Child of Patient | Patient | Patient | Patient | Patient | Patient | Patient | Patlent | Patient | Patient | Patient | Patie

S.no District Name Medicai | Patient | Patients | Patients | Patients | {Liver} |{Respira{{Gastro] | (Diabete | ({Skin} (TB  |(Anemia}| (Hyperte | {Cancer}|Referred | (MalNutr (Oth

Staff s |Register | Register tory) s} Suspect nsion) ition |Disea

Registe] ed ed ed) Child)
02-02-2020 Kanpur Nagar| DTC-Anwarganj 3 3 8 10 2 20 ] 0 0 ¢ 0 0 o 0 0] 0 o o
09-02-2020 Kanpur Nagar] DTC-Anwarganj 3 3 25 20 10 55 1 8 2 3 12 0 ¢} 0 0 0 1 27
16-02-2020 Kanpur Nagarj DTC-Anwarganj 2 3 11 20 9 40 g 0 Y] 8 9 0 0 3 0 2 o 20
23-02-2020 Kanpur Nagar| DTC-Anwarganj 2 3 40 39 10 89 0 0 1] 20 26 1 0 ih! G 5 0 29
01-03-2020 Kanpur Nagar] DTC-Anwarganj 5 3 36 35 18 85 8 7 12 24 12 0 0 20 g 0 0 5
i

08-03-2020 Kanpur Nagar; DTC-Anwarganj 3 3 50 43 11 104 4 24 3 29 40 A 0 b 0 0 0 2
15-03-2020 Kanpur Nagar| DTC-Anwarganj 2 3 3 3 2 8 1] I L 2 2 0 I 1 ] 0 0 3
Total 20 23 173 170 62 405 13 39 17 26 101 2 o 36 0 7 1 86
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Kanpur District Chromium
Dump Site Visit Report

Submitted by -
Dr. R Harsvardhan
Head, Department of Hospital Administration, SGPGIMS

For & On Behalf of the
Expert Committee constituted by Principal Secretary, Department of Medical,
Health & Family Welfare, GoUP
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28 December 2019
Site Visit Report

Subject: Report of the Site Visit and Recommendations by -the Committee constituted under
instructions by Principal Secretary, Department of Medical, Health & Family Welfare, Govt.
of Uttar Pradesh.

Background summary: National Green Tribunsi instructed Govt. of Uttar Pradesh to
ascertain the ill-effects of chromium dump in Kanpur at 2 sites. Principal Secretary,
Department of Medical, Health & Family Welfare, Govt. of Uttar Pradesh constituted a

Committec for the same and directed the Committee to submit its report.
Problem statement:

An issue of possible chromium toxicity has recently been anticipated due to possible drainage
of untreated sewage discharge containing toxic chromium into Gunga in Kanpur. This 1s
expected 1o result in contamination of groundwater affecting the health and life of the
inhabitants and fauna, This may expose inhabitants to serious health hazards. It was also
claimed that this problem is existing since last almost 40 years. Mujor affected sites identitied
were Rania in Kanpur Dehat and Rakhi Mandi in Kanpur Nagar, U.P In Rania area, there
seents probabili-ly of mercury toxicity. All the plan of action will apply equally for mercury

toxicity as well after suitable logistical considerations which will add to investigations,

As per recent report provided by CMO Kanpur Nagar of health camp at Rakhi Mandi (dated
24 Nov 2019) and CMO Kanpur Dehat (dated 28 Nov 2019) of health camp at village Khan
Chandpur, majority of the health condition identified were of skin, gastrointestinal tract. and

respiratory system followed by some cases of unaemia and musculosketetal problems.
Existing evidence

Clinical manifestation of chromium toxicity depends on the way of entry to the body (ie.
inhalational, ingestion and/ or dermal contact) and site of accumulation of chromium. Some of
the common health conditions relaled to the chromium exposure are: ure gastrointestinal
(irritation and ulcer), anemia, bronchial asthma. lung and nasal ulcers and cancers, skin
allergies, reproductive and developmental problems and this chromium is carcinogenic in
nature.

Study conducted by Sharma P. et al. (2012) in Kanpur also concluded that the residents living

i chromium contaminated areas were having higher prevalence of self-reported
S
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gastrointestinal and skin ailments along with ¢linical alterations, abnormal hematological

function. and spirometric defects.

Details of the visit:
Site 1: Ralchi mandi

As per local residents, carlier the site was used to duinp the wastage in form of ash mainly {rom
coal used in rail engine. People started to reside near this dump site and are staying there (ll
date. It was observed by the committee that currently there is no such old ash dump. There was
a pile of scrap materials at the old site of dump. The streets in the nearby area were full of
sewage water. Main source of drinking water or the people residing in the nearby areas was

submersible pump.

Blood sumples were collected from around the 40 individuals. Water sample was collected
from the hand pump and submersible pump separately. Soil sample was also collected from

the dump site for laboratory analysis, report of which is awaited.
Site 2: Village Khan Chandpur

Village was near to the site of solid waste dump. Health camp was already organized by the
nearby Primary Health Centre. Various health personnel were present in health camp including
ASHA who managed to gather the local peoples. Main source of drinking water for the nearby

houses was handpump and submersible pump.

Blood samples were collected from 40 individuals, Water sample was collected from the hand

pump and submersible pump separately. Soil sample was also collected from the dump site.
Recommendations of the committee:

After the preliminary assessment of the sites near chromium dump, the committee recommend
three-level actions for comprehensive baseline agsessment of exposure and for mitigation and

prevention of jll-ctfects due to chromium dumyp.
Following actions are recommended:

[.- Comprehensive assessment of probable source ol exposure i.e. chromium dump.

2. Ascertainment of health effects on the population due to chromium dump.

3. Efforts lo mitigate, manage and prevention ol health effects on the residing population.

3
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Comprehensive assessment of probable source of exposure

A number of cases of chromium toxicity has recently been noted in the areas near site of
chromium dump. However, to reliably establish that the cases are due to chromium toxicity, it
is crucial to establish that the chromium dump has led to elevated levels of the chromium in
the environment. To establish it, there is a need to estimate the levels of chromium in the ncarby
areus. An assessment of chromium levels of air, water, and soil will be done in the nearby areas,
Multiple samples of air, water, and soil will be collected from the nearby areas for this purpose.
These samples will then be tested in the laboratory for assessment of chromium levels. This
wilf help in establishing the source of chromium exposure for the population residing in the
nearby areas. Literature review shall also be done to understand the chain of transmission of

chromium from an open source to the population.
Ascertainment of health effects on the population due to chromium dump

A comprehensive assessment of the population residing in the nearby areas will be done to
ascertain the ill-effects of the chromium dump on the population. It will be done in following

4 steps:

1. Record review: A list of the health care practitioners will be prepured with the help of
local health authorities. All the health care practitioners will be contacted and will be
requested to provide their mortality. morbidity records to identify the number of
probable cases due to chromium toxicity. If records are not available, then structured
questionnaire will be administered-to seek the information regarding the cases of

chromium toxicity,

2. Interview to elicit chromium related illnesses: A structured interview schedule will
be prepared to ¢licit chromium related itinesses in the population residing in the nearby
areas excluding local healthcure professionals. Questions will be asked to enquire about
common illnesses due to chromium exposure which includes respiratory illnesses, skin
diseases, and gastrointestinal disedses among others. A total of 200 houses will be
surveyed near each of the two sites. Questions regarding the illnesses among all the
household members will be usked to the person who can understand the questions.

. Sampling of houses will be done on the basis of number of houses in the area. I the no.

ol houses will be more than 200, then random sampling will be adopted and then the

area will be surveyed. Allected individuals will be referred to the appropriate higher

centres for the evaluation and managemanl.

&9
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Clinical investigation: To confirm the presence of higher levels of chromium in the
body, investigations of the probably affected population will be done. From each of the
two sites, 200 blood and urine samples will be collected. The sampling methodology
will be same as that of questionnaire. Precautions will be tuken to avoid contamination.
Stainless steel syringes will not be used as they affect the estimation of chromium in

the samples.

Clinical assessment and treatment: For the clinical assessment of affected
population, a camp will be organized to understand the morbidity profile of the
population. The affected individuals will be provided appropriate treatment as per their
llness. 1f any serious illness will be noted, the patients will be relerred to higher centre

depending upon the type of iliness.

Efforts to manage, mitigate and prevention of health effects on the residing population

Management of affected -population: Population affected due to chromium toxicity
will be identified and given appropriate treatment during house visits &for clinical
assessment. 1f the illness will be serious, lhe paticnts will be referred for appropriate

management to GSVMMC/SGPGIMS/SSCI&H,

Mitigation of the source: If the chromium dump will be found to be responsible for
the toxic effects in the population, (he exisling source will be removed with the help of
the municipal corporation of Kanpur and local health anthorities. The contaminated
sources will be detoxified with the help of environment sclentists.

Prevention of toxicity: Nearby population will be routinely screened for the possible
l-cffects due to chromium toxicity. The identified individuals will be provided

appropriale treatment.
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Table 1: Distribution of roles and responsibilities for the recommended actions by the

committee
S. No. Roles Regponsibility
I Environmental sampling of the nearby arcas | BBAU
Containers and other logistics for i
2 CMO Office, Kanpur
environmental sumpling
Testing of environmental samples for ,
3 CSIR-HTR
chromium levels
Preparation of list of liealth care R
4 CMO Office, Lucknow
practitioners of the nearby urcas
o - CMO Office, Kanpur under
Record review/questionnaire administration
5 technical guidance of SGPGIMS
for health care practitioners .
& SSCIH
Preparation of questionnaire for population |
6 SGPGIMS, SSCIH & RMLIMS
survey
Dept. of PSM, GSVM Kanpur &
7 Survey in the nearby arcas
CMO Office, Kanpur
Finalization of methodology for survey and
g clinical investigalion of the affected SSCIH & SGPGIMS
population-
0 Colicction of bodily samples for assessment | Dept. of PSM, GSVM Kanpur &
‘ of chromium CMO Oftice, Kanpur
Containers and other logistics for collection
10 CMO Office, Kanpur
of bodily samples




)

Testing of bodily samples for chromium
Il CSIR-IITR
levels
Dept. of PSM, GSVM Kanpur & -
12 Clinical assessment of affected.population '
CMO Office, Kanpur
13 Management of the affecled population GSYMMC, SGPGIMS, SSCIH
14 Source mitigation All stakeholders
15 Preveation of toxicity in future All stakeholders
Dr. Akhilesh K Yadav Dr. R. Harsvardhan Dr. RK Sahu
CSIR-IITR, Lucknow SGPGIMS, Lucknow BBA University, Lucknow
Dr. Ayush Lohiya Dr. Samarjeet Kaur Dr. Bhanu Pratap Singh
SSCI&H, Lucknow GSVMMC, Kanpur RMLIMS, Lucknow

Signatures of commitice members
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VISHVIGYAN BHAWAN, 31 MAHATMA GANDH! MARG, Ty
POST BOX NO. 80 LUCKNOW-228001 U.P. (INDIA) “ %r

(Constituent Laboratory of C.8.1.R.)

Date: 06.01.2020

ANALYSIS REPORT

Sample Registry No. Nideshak(Swasthya)/Camp/2019-20/1466 Dated:27/12!201¢j
Nideshak (Swasthya)/Camp/20] 9/1480 Dated:31/12/2019
‘Analysis of Chromium and Mercury in Blood, Water and

) Soil’
Nature of Sample : Blood. Water and Soil
Sealed/Unsealed : By Hand
Date of Receipt : 27.12.2019
Date of Analysis : 30.12.2019, 31.12.2019, 02.01,2020, 03.01.2020,
. 04.01.2020 and 06.01.2020
Results : Please sec Annexure |

The report pertains to the sample tested only.
This report shall not be used or produced in (ragments.

. This report shall not be used for any other purpose than dectared by the sponsor.

HTR is not a regulatory and certifying agency heice no part of this report should be used

for legal purposes under any Circumstances.
c&\ m"qp
\

AL
A
4o\
(Dr D. K. Pated)
Senior Principal Scientist
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Annexure |

L

) 1 Analysis of Chromium and Mercury in Blood from Rakhi Mandi, Kanpur Nagar
™S, No. Name Age/Sex Father/Husband Name Chromium* Mcrcury"
(ng/ml) {ng/ml)

I Rahisha Bano 36/F w/o Mohd, Arsad 2.600 2.151
2 Malhru Nisha 38/F w/o Sirajuddin " 2.040 1.721
3 Mohd. Arsad 38/M s/o Mohd. Arager Hussain 2.225 1.786
4 Kamala 60/F w/o Late Ram Jatan 5.800 1.138
5 Maiyadeep 62/M s/o Lale Bhurelal 2.975 0.802
6 Poona Sahu 38/F w/o Dev Kumar 2.525 3.292
7 Abdul Vakil 60/M s/o Late Subrati 4,175 0.996
8 Gudhiya 2UF w/o Ram Chandra 2,350 0.727
9 Munni Devi SHF w/o Ramendra Kumar Singh 4.200 0.723
10 | Raj Pati 62/F w/o Mula Patel 9.375 0.689
11 | Shakeela Bano 70/F wio Aspar FHussain 2.725 0.516
12 | Pramila 38/F w/o Late Ram Kumar 2,750 0.620
£33 Sail Kumari 60/F w/o Late Buduk 4.450 1.129
14 | Lal Pati GO/F w/o Ram Sewak 2475 0.486
15 | Ramkanti 58/F w/o Harish Chandra 4.675 0.762
16 | Anoop Kumar 44/M sfo Jeetu Lal 3.775 0.627
{7 | Ram Rati 50/F w/o Prathvee Pal 2.900 0.525
18 | Santosh Kumar 49/M s/o Kallu Prasad - 4.175 0.775
19 | Neetu 3UF wig Amar Nath 2,950 0.717
20 | Sarvan 70/M s/o Maiku 3.800 0,597
21 Sonu 27M s/o Satrughan B8DL 0.734
22 1 Ruksana 26/F - w/o Sahansa BDL 0.503
23 | Parwati S0/F w/o Bhagwan Das BDL 0.705
24 | Chandawati 35/F w/o Sivratan BDL 0.754
25 | Ajay 32IM s/o Ramkishore BDL 0.5343
26 | Chanda devi 48/F w/o Late Degp Kumar BDL 0.453
27 | Mishree lal 65/M s/fo Manu BDL 0.748
28 | Sumudara Gupta_| 62/F w/o Santram BDL. 0.673
29 | Rajpati - | 65/F w/0 Maniram BDL 0.700
30 1 Geetanjali 13/F dfo Umashankar BDL 0.529
31 Anjali 15/F dfo Umashankar BDL 0.443
32 1 Abdul Ajeery 24/M s/o Jahid Ali 74.700 0.767
33 | Reew 28/F w/o Raju BDL 0.450
34 | Ragini 13/F d/o Mahesh 58.250 0.412
35 | Prince Pathak 19/M s/o Kaniyalal 75.150 1.883
36 ! Pappi 32/F wilo Pappu BDL 1O
37 | Neelam Awasthi | 45/F wio Pramod Kumar BOL 0.318
38 | Shankar i UM s/o Indar Kumar Shahu BDL 0.582
39 | Kaisarbai- 55/F w/o Kaiyaliram 67.300 0.384
40 | Heera Bai S0/F w/o Sanjay BDL 0.528
4| | Hanumaan 45/M s/o Bhagauti Prasad BDL 0.368
42 | Pappu 35/M s/o Bahadur BDL 1.253 |
43| Vimla 45/F wio Kallu BOL | 0285 |
44 | Anil 40/M sfo Kamta Prasad BDL {0432

BDL: Below detection limit

Detection limit:0.019 ng/ml for Chremium and 0.100 ng/ml for Mercury

[nsorument used for analysis: * ICAP-RQ, LC-1CP-MS (Thermo Scientific)

# DMA-80 (Milestone)
M.},ﬁo Page 2/5
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Analysis of Chromium and Mercury in water and soil from Rakhi Mandi, IKanpur Nagar
S. No. | Loeation Chromium* Mercury”
(ug/L) (ug/L)
! Rakhi Mandi-Railway colony, Submersiblel BDL 0.352
{water sample)
2 Rakhi Mandi-Railway colony, Submersible? BDL 0.187
(water sample)
3 Hand Pump, Rakhi Mandi(water sampie) BDL 0.148
S. No. | Location Cr (mg/Kg) Hg (ug/Kg)
! Rakhi Mandi-Railway colony, (Soil sample) 69.190 98.000

BDL: Below detection Hmit

Detection limit:0.019 ng/ml for Chromium and 0.100 ng/ml for Mercury

instrument used for analysis: * iICAP-RQ, LC-ICP-MS (Thermo Scientific)

# DMA-80 (Milestone)

'&%w .
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Analysis of Chromium and Mercury in Blood from Rania, Kanpur Nagar
S. No. Name Age/Sex Father/Husband | Chromium* | Mercury”
: Name (ng/ml) (ng/m!)
| Mangli Prasad 60/M s/o Rajaram BOL |.486
2 Sahajahan 45/F wio Chotte BDL 0.625
3 Nannhi 45/F w/o Suresh BDL 0.505
4 Ramshree SO/F w/o Baiinath 64.800 0.360
5 Baburam 65/M s/o0 Maaku BDL 0.362
6 | Sanno 35/F w/o Irshad BDL 0.294
7 Jareena 50/F w/o Lailun BDL 0.414
8 Bhura Ali S50/M -1 sfo Ranjani BDL 0.738
9 Reshma 25/F w/o Rahis BDL 0.532
10 Shivani 12/F d/o Sanjay BDL 39
11 Neetu 38/F w/o Rajesh 41.550 0.422
12 Divyanshi 13/F d/o Kaushal BDL 0.432
13 Sonu 23/M s/o Santosh BDL 0.364
14 Arun RITLY s/0 Naresh BDL 0.366
15 Ajeet Singh 26/M sfo Japdish BDOL 1.992
6 Mayank 15/M .| s/o Brijesh BDL 0.412
17 Rampgopal 70/M sfo Murarilal BDL 0.372
I8 Ajay 38M s/a Devi Prasad 70.100 0.418
19 Shreedevi 40/F wio Pappu BDL 0.278
20 Mamta devi 2UF w/o Naresh 56.700 0.303
21 Vidya Devi SOF w/o Ramkishan "BDL 0.287
22 | Mithilesh 30F wlo Vijaypal BDL™ 0.365
23 Rama Devi 26/F w/o Mathura 45.550 0.394
24 Raju 45/M /0 Shivram BDL 0.440
25 Madhai 50/F w/o Shipahi 57.950 0.346
26 Seema 2YF w/o Ravi BDL 0.295
27 Vinay 23/M s/o Awadhesh BDL 0.300
28 Pranjut 17/F d/o Jaswant 53.850 0.408
29 Arun 23/M s/o Suresh BDL 0.699
30 Manoj 23/M s/o Rajjelal BDL 0.392
31 Suneeta Devi 35F w/o Sanjay BOL 0.308
32 Sudanshu 13/M s/o Mathura Prasad ¢ BDL 0.384
33 Urmila Devi 33/F w/o Surendra Pal 95.200 0.331
34 | Budhana S2/F wlo Shiv Raj Pal BDL 0.552
a5 Uma Devi S3/F w/o Rajhe lLal BDL 0.385
36 Sahil Pal I 18/M sto Surendra Pal BDL 0.767
37 | Reeta Devi TI0F wio Ay Pal BDL 0,486
38 Sulekha Yadav 35/F wlo Brajesh yadav BDL .354
39 | Prasant 14/M Sfo Santosh Kumar BDL 0.317
40 Amit 15/M s/o Ashok 45,900 .481
BDL: Below detection Hindt .
Detection limit:0.019 ng/m| for Chromium and 0.100 ng/mi for Mercury
Instrument used for analysis: * iICAP-RQ, LC-1CP-MS (Therma Scientilie)
# DMA-BD (Milestone
Page'tl/S
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Analysis of Chromium and Mercury in water and soil from Rania, Kanpur Nagar
S. No. | Location Chromium* { Mercury"
{ug/L) (up/L)
| Rania. Submercible water sample (water samplc) 2940.000 0.120
2 Rania, Hand Pump water sample (waler sample) £2370.000 0.134
S. No. | Location Cr(mg/Kg) | Hg(ug/Kg)
] Rania (Khan Chandpur), (Soil sample) 1867.000 9.840
BDL: Below detection liniit o
Detection limit:0.019 ng/ml for Chromium and 0.100 np/ml for Mercury
Instrument used for analysis: * iCAP-RQ. LC-LCP-MS (Thermo Scientiiic)
# DMA-80 (Milestone)
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